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Title: Need for construction of an underground rail bridge at Karvi in Chitrakoot district, Uttar Pradesh.
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MR. DEPUTY-SPEAKER : ltem Nos. 16 and 17, Statutory Resolution and the Bill are to be taken up together. Both
the hon. Member and the hon. Minister are not here. Therefore, we are going to the next item.

SHRI BASU DEB ACHARIA (BANKURA): | am here.

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRI A. RAJA): Sir, hon.
Minister has submitted before the House that the House can decide to take this up tomorrow.

MR. DEPUTY-SPEAKER : | was told that it has already been agreed to take it up tomorrow.
SHRI BASU DEB ACHARIA: Yes, sir. We have agreed that it could be taken up tomorrow.
MR. DEPUTY-SPEAKER : So, you have no objection.

SHRI BASU DEB ACHARIA : | have no objection.

MR. DEPUTY-SPEAKER : What about the Government?

SHRI A RAJA : Sir, we have no objection.

MR. DEPUTY-SPEAKER : Then, we will go to the next item, item no. 18. Hon. Minister, Shri Anant Gangaram
Geete to move for consideration and passing of the Bill. One hour's time is allotted for this discussion.



